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~mall Scale Industries ill l\lyscre 
21165. Shri S. B. Patil: Will the Min-

Ister of Commerce anll Ihdllstry be 
vleased to stat,,: 

(a) the steps taken 10 devdop the 
Small Scale Industries in My"ore State; 

(b) whether any sur'!'.'.y of the said 
mdustries has been rn~C1": ~nd 

(c) if so, the nature th'l'cuf'/ 
Tile Minister of Industry in the Min-

IStry of Commerce and Intlustry (Sbri 
Kanungo): (a) The devc']opl'1cnt ot 
Small Scale Industries IS pnmarlly the 
responsibility of the S',ak Goveln· 
ments. However, apart from the 
financial assistance to the S~(t~CSt 1h. 
Central Government has assurnerl ccr, 
tain responsibilities in this fipjd mnin· 
ly to supplement the a('Lviti"" of the 
State Governments. Accordingly, t~e 
Government of India have s"t up a 
Small Industries Service I'.1st.itute at 
Bangalore in Mysore State r"r extend· 
mg technical and econl)nl\(' serVH'CS 
for the development o! small scale 
industries. The Institute provides te-
chnical consultant s~rvices to small 
entrepreneurs and to ~he Sf:ll" Gov~rn
ment. 

Extension and service centres have 
been set up at three 2entres ill l\'[ysore 
"State as follows:-

(i) Machine-shop, forging and 
heat treatment centr~ at 
Balgaum. 

(ii) Potterywares centros at 
Khanapur. 

(iii) Machine-shop, forging and 
heat treatnwnt centre at 
Mysore. 

lntensive Development Campaigns 
for the development of small Eeale 
industries have been undertaken at 7 
places in Mysore State:-

(1) Kolar. 
(2) Bijapur. 
(3) Chitradurga. 
(4) Mandia. 
(5) Bangalore. 
(6) Tumkur. 
(7) Doddaballap!ll". 

(b) Both area-wise ane! industry-
wise surveys have hccn conducted in 
Mysore State. 

(e) The area surv~ys summarise the 
re80urces and the d.emand pattern of 
the area and also give a critical study 
of the existing industries. The reports 
contain exhaustive suggestions regard· 
ing scope for the development of the 
existing industries "\nd new mdustries 
which can be developed in each one ot 
the areas surveyed. 

The industry-wise Surveys are ex-
hauStive studies on particular indus-
tries either on regional or all·In<lia 
basis. These reports contain a review 
Of the industry as it exists in the 
State and offer suggestions regarding 
the development of the industry. 

Bandloom Industrl~s in MYsore 
Z066. Shri S. B. PaW: Wlll the Min-

ister of Commerce and /l\dllstry be 
pleased to st.ate: 

(a) the production or Handloom 
Industries in Mysore State during the 
First and the Second Five Year Plan; 
and 

(b) the amourit "lilocated for the de-
velopment of Handloom bdustries in 
Mysore State during thl? First and 
Second and Third Five Year Plan? 

The Minister of Intem:ltional Trade 
in the Ministry of CommerCe a"d In-
dustry (Sbri Manubbai Shall): (a) The 
information is being ~ollected and will 
be laid on the Table of the House. 

(b) Rs. 34·46 lakhs, Rs. 195'90 lakhs 
and Rs. 210 lakhs ,·especti vely. 

National Productivity Council 

2067. Sbri R. Barua.: Will the Minis-
ter of Commerce and Industry be 
pleased to state how far the National 
Productivity Council have been able 
to popularise their activities in Trade 
Unions of different States and with 
what results so far? 

The Minister of Industrv in the 
Ministry Of Commerce and Industry 
(Shri Kanunro): All the four cen-
tral Trade Union Organisations 
namely, Indian National Trade Union 
Congress, All India Trade Union 
Congress. Hind Mazdoor Sabha. and 
United Trade Union Congress are re-
presented in the General Body and 
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Governing Body of the National 
Productivity Council (NPC). Besides, 
all the 44 Local Productivity Councils 
(LPCs) established by NPC in diff-
erent States have representatives on 
their GDverning BDdies from local 
Trade UniDn OrganisatiDns. Trade 
UniDn participatiDn is sDught and is 
generally iDrthcoming in all the acti-
vities und[,rtaken by the NPC and 
the LPCs. 

Application of LabOUr Laws in Public 
Sector Undertakings. 

2[',8. Shri A. N. Vidyalankar: Will 
the Minister 'Of LabDur and EmpIDY-
ment be pleased tD refer tD the reply 
given tD Starred Question ND. 288 on 
the 14th August, 1962 and state: 

(a) the names 'Of the States which 
insis ted tha t in the Public SectDr 
Undertakings in their States only 
State laws ShDUld be applied and cen-
tral legislatiDn is nDt made applic-
able; 

(b) what is the pDlicy 'Of the 
LabDur Ministry in this matter and 
whether the LabDur Ministry held 
the view thM all laws and CDnven-
tiDns with regard tD variDus codes 
'Ought tD be unifDrmly applied tD all 
pUJblic secVDr undertakings, whether 
in Central sphere or State sphere; 
and 

(e) if so, what steps are being 
taken tD enfDrce this unifDrmity in 
the interests Of the welfare 'Of the 
wDrkin,g classes and in the smDDth 
running 'Of the industry~ 

The Minister of Labour in the 
Ministry 'Of LabOur and Employment 
(Shri Hathi): (a) ND State Govern-
men'( has put fDrward any such sug-
gestiDn but the States generally DP-
pDsed the suggestiDn ,that under 
Industrial Disputes Act the respDn-
sibility for the regulatiDn of Indus-
trial rebtiDns in the centrally 'Owned 
public undertakings ShDUld vest with 
the c('ntre and nDt with the State 
GDvernments. 

(b) and (c). In the matter 'Of the 
application 'Of variDus labow- laws 

and accepted cDdes there ShDUld be 
no discriminatiDn between public 
sectJDr undertakings whether in the 
Central or State spheres. Questions 
of legislatiDn and administrative pDli-
cies re~arding 'LabDur mattru's are 
discussed whenever necessary bet-
ween the Central and State GDvern-
ments and alsD in cDnferences with 
State LabDur Ministers and this en-
sures the necessary amDunt 'Of uni-
formity. 

Export Promotion 

Z069. Shri P. C. Borooa.h: Will the 
Minister of Commerce and Indnstry 
be pleased tD state: 

(a) whether an Export PrDmotion 
CDnventiDn was held recently in 
BDmbay; 

(b) if 5'0, what were the main ob-
servatiDns/sUggestiDns made in the 
cDnventiDn for the purpose of boost-
ing expDrts; and 

(c) what measures are being taken 
to implement the suggestiDns made 
therein? 

The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubbal Shah): (a) 
tD (c). Yes, Sir. A cDnventiDn was 
held in Bombay under the auspices at 
the Indian CDuncil of F'oreign Trade 
on the 9th August, 1962. The conven-
tiDn was tD exchange views and 
crea te the necessary atmosphere for 
export prDmDtiDn. 

Regional LabOur Institutes 

fShri D. C. Sharma: 
2070. L Shrimati Savitri Nigam: 

Will the Minister 'Of Labour and 
Employment be pleased tD state: 

(a) the number 'Of regiDnal labour 
institutes set up SD far in the CDun-
try; 

(b) the prDgress made in the ,ett-
ing up of three Regional Labour In-
situtes at Kanpur, Madras and Cal-
cutta with the assistance 'Of the Unit-




